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ORDER

Per Rajpal Yadav, Vice-President (KZ):-

The assessee is in appeal before the Tribunal against the
order of 1d. Commissioner of Income Tax (Exemption), Kolkata
dated 09.02.2024 vide which Registration wunder section

12A(1)(ac)(iii) has been denied to the assessee.
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2. The assessee has filed an application for out of turn hearing
of the present appeal. Ld. Counsel for the assessee has submitted
that if registration of the assessee is not being granted in March
ending, it will not avail donations. He further contended that 1d.
CIT(Exemption) issued a notice dated 9t February, 2024 vide
which explanation of the assessee has been invited and such
explanation was required to be given by 16.02.2024. However, 1d.
CIT(Exemption) has passed the impugned order on 9t February
itself without the benefit of any explanation ought to be filed by the
assessee. He prayed that this application be allowed for out of turn
hearing and appeal be taken up for hearing. He further submitted
that the impugned order be set aside to the file of Id.
CIT(Exemption) for deciding it afresh.

3. The ld. CIT(DR) was unable to controvert the above factum of
adjudication of the application of assessee on 9th February, 2024,

whereas the hearing was adjourned upto 16t February, 2024.

4. With the assistance of 1d. Representatives, we have gone
through the record carefully. It emerges out from the record that
the assessee has been enjoying Registration under section 12A
from 26t September, 2009. After introduction of the new Scheme,
it has been granted provisional Registration. Ld. Counsel for the
assessee has appraised this and shown the certificate from the
papers possessed by him. The assessee has filed application for
Grant of Registration under section 12A(1)(ac)(iii) of the Act in the
prescribed form i.e. Form No. 10AB. We find that the Id.
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CIT(Exemption) though granted time to the assessee for filing
submissions upto 16t February, 2024 but decided the application
of the assessee on 9th February, 2024. It appears that some
inadvertent mistake has crept in the proceeding, which has
vitiated the result. Therefore, we allow the Early Hearing
Application of the assessee and considering the smallness of the
issue, we take the appeal for hearing today itself. In view of the
above, we set aside the impugned order and restore this
application to the file of 1d. CIT(Exemption) for fresh adjudication.
It will be appreciated if the application of the assessee is being

disposed of at an early date.

5. In the result, the appeal of the assessee is allowed for
statistical purposes.

Order pronounced in the open Court on 20/03/2024.

Sd/- Sd/-
(Rajesh Kumar) (Rajpal Yadav)
Accountant Member Vice-President (KZ)

Kolkata, the 20t day of March, 2024
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